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Consolidated List of Official Legislative Business

A consolidated List of Official Legislative Business transacted during the

bemnd Sessmn of the Fourteenth Kerala Legislatwe Assembly is glven below

51 ¢ Title of Biil
' No. |
! 2 | '

1 "l‘he Kerala
Appropriation

{Vote on Account
No. 2) Bill, 2016 |

(13111 No. 15)

The Legislative
: Assembly
i (Removal of |
| Disqualifications}
Amendment
|Bill, 2016

| (Bitl No. 3)

| Minister for Weifare

Minister -in-charge |

| I I dymg of Bllls Assented —(Bllls passed durmg 1he Flrst Sessmn)

em—

Dr. 7. M. Thomas
Isaac, Minister for

Finance and Coir

'Shri A, K. Balan,

of Scheduled Castes,
Scheduled
Backward Classes,

Tribes,
Law, Culture and
Parliamentary '

affairs

KNPP. 1299/20156.

Remarks

The Bill received the assent of the
Governor on July 26, 2016. .. The Bill
as assented to by the Governor was
laid on the Table by the Secretary on
Scptember 27 2016 (ALt 12 of 2016)

The Bill received the assent of the
Governor on July 26, 2016. The Bill
as assented to by the Governor was
laid on the Table by the Secretary on
September 27, 2016 (Act 13 of 2016).




1 2 .F 3 4
Il Bills Passed ]

1 |The KeralajDR. T. M. Thomas|The Bill was published as Gazetie
Finance Bill, 2016 | Isaac, Minister for Extraordinary on July 16, 2016 and
(Bill No. 16) Finance and Coir  jintroduced in the Assembly on July;

18, 2016. The Bill was referred to
the Subject Committee VIII for joint
consideration with Subject
Commiitee V and XIV on October!
26, 2016. The Bill as reported by the |
Subject Committee was presented on
November 2, 2016 and passed on
November 7, 2016,

2 I'The Kerala| Shri  Kadakampally| The Bill was published as Gazetie
Devaswom Surendran, Extraordinary on September 17,
Recruitment Minister for[2016 and introduced in the Assembly
Board Electricity and| on September 26, 2016, The Bill was
(Amendment} |Devaswoms referred to the consideration of
Bill, 2016 (Bill Subject Committee II on Sepiember
No. 17) 26, 2016. The Bill as reported by the ;

Subject Committee was presented on
October 5, 2016 and passed on
Navember 8, 2016,

3 |The Kerala| DR, T.M. Thomas|The Bill was published as Gazette:
Infrastructure | Isaac, Minister for Extraordinary on September 20,
Investment Finance and Coir | 2016 and introduced in the Assembly
Fund on September 26, 2016. The Bill!
(Amendment) was referred to the consideration of
Bill, 2016 (Bill Subject Commitiee VI  on
No. 18) September 26, 2016. ‘The Bill as

reported by the Subject Commitiee
was presented on October 17, 2016
and passed on November 2, 20186, '
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3

i
_;' The Kerala

iE Appropriation

(No. 2) Bill, 2016
(Bill No. 23)

The Kerala

i Court Fees and

iSuiL'i Valuation
(Amendment)
Bill, 2016 (Bill
No.24)

The
-:_ Advocates’
‘Welfare

Kerala

Fund
(Amendment)
Bill, 2016 (Bill
No. 2h)

Dr. T. M. Thomas
1saac, Minister for

Finance and Coir

Shri A. K. Balan,
Minister for Welfare
Scheduled
Scheduled
Backward

of
Castes,
Tribes,
Classes, Law,
Culture and
Parliamentary

Affairs

Shri A. K. Balan,

Minister for Welfare

of Scheduted
Casles, Scheduled
Tribes, Backward
Classes, Law,
Culture and
Parliamentary
Affairs

The Bill was published as Gazette
Extraordinary on October 25, 2016.
The Bill was

introduced in the

Assembly on October 27, 2016 and

passed on the same day.

The Bill was published as Gazette
Extraordinary on October 17, 2016
and introduced in the Assembly on
November 3, 2016, The Bill was
consideration of
Subject Committee XIV
November 3, 2016. The Bill as
reported by the Subject Committee|

referred to the
on

was presented on November 4, 2016

and passed on November 9, 2016.

The Bilt was published as Gazeite
Extraordinary on October 17, 2016
and introduced in the Assembly on
November 3, 2016. The Bill was
consideration of
Subject X1V
November 3, 2016. The Bill as
reporied by the Subject Committee

referred to the

Committee on

was presented on November 4, 2016

and passed on November 9, 2016.



4

The Bill was published as Gazelte
Extraordinary on October 17, 2016
and introduced in the Assembly on!
November 2, 2016, 'The Bill was
referred to the consideration of
Subject Committee 11 on November
2, 2016. The Bill as reporied by the
Subject Committee was presented on
November 4, 2016 and passed on
November 8, 2016.

1 2 3

7 {The Kerala|Shri E. Chandra-
Conservation of | sekharan, Minister
Paddy Land and |for Revenue and
Wetland Housing
(Amendment)

Bill, 2016 (Bill
No. 28)

8 |The Kerala| DR. T. M. Thomas
Appropriation | Isaac, Minister for
(No. 3) Bill, 2016 | Finance and Coir
(Bill No. 32)

11f Bills Published

1 |The Kerala| Shri A.K. Saseen-il
Motor Vehicles|dran, Minister for
Taxation : Transport
(Validation) Bill,

2016 (Bill No. 29)

2 |The Industrial | Shri T. o]
Disputes {Keralai Ramakrishnan,
Amendment) Bill,| Minister for Labour
2016 (Bill No. 30) |and Excise

The Bill was published as Gazette:
Extraordinary on October 31, 2016. |
The Bill was introduced in the
Assembly en November 3, 2016 and

passed on the same day.

The Bill was published as Gazette
Extraordinary on Qctober 20, 2016.

Extraordinary on Qctober 25, 2016,

V. K. BABU PRAKASII,
Secretary.



